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.) IDdependellt Air Operaton 

mi. Shri 1. B. S. Blat: Will the 
Minister of Defence be pleased to 
ftate: 

(a) whether the work done by In-
tependent Air Operators at present 
is considered as valua!)le support to 
the Defence problems. 

(b) if so, what he'p is contemplat-
ed to assist the Independent Air 
On .. ~  to build up the fleet and 
1II8D-power; 

(c) whether it is a fact that lAII' 
have blocked the transfer of surplus 
or unserviceable Dakohs with Indian 
Airlines Corporation to the Indian 
Independent Operators; and 

(d) if so, the reasons therefor' 

The M'nlster or Defence (Shri 
Kdshn'1 Menon): (a) 'rhe services of 
one Independent operator are being 
utilised to a r a r~dr  supplies 
required by the civil ad ~ "  

d ~ Assam Rifles, in NEFA and 
Nagahnd. This operation is under 
direction of Ministry of External 
AfI'airs who is the department of 
Clovernment in charge of the adDUn-
Istration of this area. 

(b) The independent operator is 
not a Government concern. 

(C) a~d (d). The Ministry of De-
fence pennits the sale of planes on 
the basis of its assessment of IAF 
requirements and nation. 1 intere!l 
Dakota! have been permitted to be 
released to other users when and if 
possible. 

~ Population of Madras . 
tin. Shrl G. Mohant)': Will the 
Minister of Bome Mairs be pleue/! 
10 state: 

(a) whether Government hBiVe 
made any enquiry in the increase III 

Cement 
Steel 
G.c. Sheets 

population in Madras State where 
the percentage of increase as compar-
ed to other States is very low; .... 

(b) if so, whether Government will 
place a copy of the Report on the 
Table? 

The Deputy MlDiSter in the Min. 
try of Bome Mairs (Shrlmatl 
Chandrasekhar): (a) and (b). The 
cause for the increase in population 
r ~ d by the Census will be studied 
in detail by each Superintendent of 
Census Operations when all the 
tables for the 1961 Census have bee. 
prepared and the flndings of the Sup-
erintendents of Census Operationa 
will be recorded in his report. These 
investigations, study and reportinl 
will take some time. 

) Cement and Steel for Mysore 

2403. Shrl S. B. Patil: Will the MIn-
ister of Steel and Beavy Industries 
be pleased to state: 

(a) the requirement of Mysore 
Stlte of Cement, Steel and G.C.I. 
Sheets and the allotment made for 
1960-61, and 1961·62; 

(b) whether these allotments hM't' 
been fulfilled; 

( c) if not, the reason therefor; 

(d) whether any representations or 
proposals have come from the Mysore 
Government for the increase In allot-
ment; and 

(.,) if so, d a ~ and the reactlona 
of the Central Government thereto? 

The Min!ster of Steel and Bea..., 
d r r ~ (Shrl C. SubramanJam): 
(a) T!he demand, allotment and des-
patches of cement, steel and G.C. 
sheets during 1960-61 2nd 1961-62 are 
as follows:-

In MetTic Tonnes 

Demand Allotment Despatches 

2 3  4 

3044.709 2,SR,H2 2,86909 
99,nso 82,217 42,829 
13,005 8,791 1,627 
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(b) As regards cement, the allot-
ments for both years have been fuI-
1I1Ied. As regards Steel and G.C. 
.Sheets, supplies to the extent or allot-
ment would be made in due course 
dependin« on the volume 01 outstand-
Ing and the age of the orders booked. 

(c) As regards cement, the ques-
tion does not arise. As regards steel 
and G.C. Sheets insuftlcient produc-
tion ill the main reason. However, 
tile quantity available is equitably 
4istributed. 

(d) No Sir. State Governments are 
,enerally aware of the short supply 
position of certain categories of steel. 

(e) Doe. not arise. 

Ew..l.,._ of Jllmachal Pradesh 
. J AdmfDlstratioa 

IlK. Sbri A. N. VidyalaDkar: Will 
lhe Minister of Home Main be 
J'leued to state: 

Ca) whether Government have re-
!leived any representation from the 
HImachal Pradesh ~d a  Ser-
-rices Association or from other Class 
UI employees of the Himachal Pra-
.e.h Administration for reareSJin, 
1heir grievances; 

(b) the specific demandli made; and 

(c) the action Government propose 
ro make in the matter. 

TIle Miaister of State in the MIIlia-
VJ of Home Atraln (Shrl Datu): (a) 
l'!!i. 

(b) and (e). A statement is laid oa 
t.he Table of the House. [See Appen-
dix II. annexure No. 98.J 
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